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Date of Presentation 	' 	5.4 S 	 I 	 - 	5. 	5.. 4v 

I 	f 	 Ill 	
I 	 - 

Date of Registration. 	 - 	Mr P Balakrishnafl 	- 
SCGSC(rep) 	 . 	•. 

Subject: 	 ').f' 	s 	 ,SCGSC takes: not ice .ön behalf of 
• 	 the respondents. 	 .- 

ath 	/ / O7 
Date of Posting -: . 	 S 	Heard. 	Admit. 

Respondents may 	file a reply 

/ ! statement within four weeks 
with a copy to 

the applicants, who may file rejoinder,' if 

any, withi:2:e:k: :;:ft:mpietion of 

pleadings'pn-7.3$. '• -. 

• 	' 	' 	' 	' 	' 	. 	 ' 	 : 	AVH(VC) 	' 

• 	:' , ' 	 S 	 S 	
ILt0S;' 

RC 	 S 	5 	trs 	 S 	,, 	 :. 	,,•, 

- ° .KS.non represented.. 	 S 	 •/; 	 -5 5 	
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Mi.P.Balakzishnan for applicant. 
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11.8.05 	SNVC) 	.l . 	c-r . None for either side. - 	 .• 

Mr P Balakrishnan 	. 	.. 	 0 

	

No reply ified yet. Call 	
Mr TPM Ibrahim Khan,SCGSC (rep) 

on 07.06.2005. •. 	 . 	 •- 	•. 

Post along with 	 .L114/O4_and. -.- 
: 	 connected cases after tWo months 	 : 

	

11042005 	 \ \\ 

	

- 	.- 	 Byorders 

Co I 

	

17 10 2005 	 KVS(JM) 	C-il 
None for either side 	 (47) 

	

• 	 .. 	Mr. P.Balakrishnan 0 	
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No reply filed yet As 	 Mr T P ltvLThrahnn Khan, SCGSC 
last chance call 	on 
1 2.07.2005 	 •. 	 Heard. Comon order pron1nQedm open 

t; 	 ;-lr6It 	 •• 	 •• -.. 
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17102005 

vs 

1 	
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RC 	 or 
0.0 	

-e.,o_ 	 • 
. -V"-' 	•• 	•04••  Mr.P.Balakrishnan (rep.) 	 0 	 . 	 : 	 . 	 • 

None for respondents 

Notice was taken 
- f- he 0 A admitted in 

Januaryco5.t So far no reply  
has been 	i1ed.As suchp1a e 	- 	 . •. 	. 	 .- 	.. 	0 

-before the Hon'b1e Benchfo 	 . 	 .. . 	.. 	- 	. 
directions on: 15.7.05..  4. • 	 . 	 0 	 . 	 .. 	
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